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 12,09  hrs.

 RE:  ADJOURNMENT  MOITON
 (Interruptions)  **

 MR,  SPEAKER:  Whatever  is  said
 without  my  permission  will  not  be
 recorded.

 श्री  हरिकेश  बहादुर  (गोरखपुर) :
 उड़ीसा  में  एक  पत्न कार  के  साथ  घोर
 अत्याचार हुआ  है...

 झिझक  महोदय :  हरिकेश  जी,  श्राप

 तो  सज्जन  आदमी  हैं,  पढ़कर  नहीं  आते?

 (Interruptions)

 श्री  राम  बिलास  पासवान  (हाजी-

 पुर)
 :  गुजरात  में  हरिजनों पर  हो  रहे

 अत्याचार  के  बारे  में  मैंने  ऐडजर्नमेंट  मोशन

 दिया  है.

 झष्यक्ष  महोदय  :  मैंने  एलान  नहीं

 किया।  जो  बहस  चल  रही  है  इस  पर
 बोलिए ।

 (Interruptions)

 में  आन्दोलन  इतना  तेज  हो  गया  है...

 wert  महोदय  :  मैंने  परसों  एलाऊ
 किया  था  और  श्राप  को  पता  भी  है  कि
 इस  पर  एडजस्टमेंट मोशन  श्री  एलान

 नहीं  हो  सकता  ।  श्राप  प्रेसीडेंट्स  ऐड्रेस  पर

 हो  रही  बहस  में  बोलिए।  फिर  कोई
 बात  होगी  तो  देखेंगे।

 (Interruptions)  **

 MR,  SPEAKER:  भ०  discussion

 (Interruptions)  **

 MR,  SPEAKER:  I  have  not  allowed
 you  Mr.  Nadar.  Nothing  to  go  on

 PHALGUNA 4,  -  (SAKA)  Papers  Laid  ss  -

 MR.  SPEAKER:  Irrelevant.  Not
 allowed.  I  have  not  allowed  you.
 Mr,  Nadar,  you  are  supposed  to  be
 the  Leader  of  your  Group.  Nothing
 is  going  on  record  whatever  you  may
 say.

 (Interruptions)

 No,  not  allowed.

 MR,  SPEAKER:  Not  allowed.
 करेंगे  ।  मैंने  काटा  तो  नहीं  उस  को।

 मैंने  डिसएलाऊ तो  नहीं  किया  ।

 Your  can  come  to  my  chamber  and
 discuss  it,  This  is  not  the  forum.
 I  have  got  it  in  my  mind,

 भाप  चिन्ता. मत  कीजिए  ।
 (Interruptions)  **

 MR.  SPEAKER:  Not  allowed.
 Mr,  Stephen.

 -

 12.02  brs.

 PAPERS  LAID  ON  THE  TABLE
 ANNUAL  REPORTS  OF  THE  HINDUSTAN
 TELEPRINTERS  LTD.  MADRAS  FOR  1979-80
 AND  INDIAN  ‘TELEPHONE  INDUSTRIES

 Lrp,  BANGALORE  FOR  1979-80.
 THE  MINISTER  OF  COMMUNI-

 CATIONS  (SHRI  ८.  M.  STEPHEN):

 I  beg  to  Jay  on  the  Table  a  copy  each
 of  the  following  Reports  (Hindi  म
 version)  under  sub-section  (1)  of  sec-
 tion  619A  of  the  Companies  Act,
 1956:—

 (1)  Annual  Report  of  the  Hindustan
 Teleprinters  Limited,  Madras,
 for  the  year  1979-80  along  with

 record,
 the  Audited  Accounts  and  the
 comments  of  the  comptroller

 (Interruptions)  Auditor  General  thereon

 **Not  recorded.
 TtEnglish  version  of  the  Reportsand  Hindi  and  English  version  of  the

 Review  by  Government  were  laid  the  Table  on  the  15th  December,  1980.


